
TH
(HIGH COURT OF AIISAM,

IG G A TI
NAGALAND,'.IIZORA''I AND ARUI{ACHAL PRADESH)

NO.HC.Vrr-31o(PL )ttsgzt ko8{ ta

From

To,

Shri Kaushik Kumar Sharma,

Jt.Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Smti Selina Begum,

Presiding Officer,

STAT, Assam, & Member, MACT-1,

Kamrup(M), Guwahati. f(
Dated Guwahati the 1 September,2021

Yours faithtully,

IT.REGISTRAR (WGII-ANCE)

dared + '1'LO4

withreferencetotheabove,Iamdirectedtoinformyouthatyourprayerfor
casual leave on 04.10'2021. os'lo'ioif 

"nO 
05'10'2021 along witlr station leave

oermission fmm the morning tr oi'rozozr till the morning of o7-1o'2o21' has

ueen qrdnted.lhe Member, MACT-2, r"]r"upilli cr*unuti and-in his absence the Member'

ffi&:i,'ii"rrrrirl, Guwarrati witl '"'iin 
in Jrt-g" of vour court and office durins vour

5ub Casual leave.

Ref:- Your letter No. MAC[/1546/21 dtd 06 09 2021

Madam,

absence.

q!?&

Memo No.Hc.vu-31o(ft')/1993/ 4oc (' I t'

*l

Copy to:
1 The Member, MACT-I, Kamrup(M)' Guwahati '

i m" u","*t, MAcr-3, Kamrup(M)' Guwahati '

.-7 rt e proj"ct ttlunager, Gauhati High Court'

v


